NATIONAL COMPANY LAW APPELLATE TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Company Appeal (AT) (Insolvency) No. 396 of 2024

In the matter of:

Apresh Garg ....Appellant

Vs.

Indian Bank (Erstwhile Allahabad Bank) & Anr. ...Respondents
For Appellant Dr. Abhishek Manu Singhvi, Mr. Mohit Chaudhary,

Mr. Abhijeet Sinha, Sr. Advocates with Mr. Sumit
K. Batra, Mr. Manish Khurana, Ms. Priyanka
Jindal, Mr. Avishkar Singhvi, Mr. Prakhar Mithal,
Mr. Anubhav Singal, Advocates.

For Respondents Mr. Rajesh Kumar Gautam, Mr. Anant Gautam, Mr.
Anani Achumi, Advocates for Indian Bank
Mr. Sumesh Dhawan, Advocate.

ORDER
(Hybrid Mode)

23.02.2024: Dr. Abhishek Manu Singhvi, Learned Senior Counsel
commenced his arguments on behalf of the Appellant. Mr. Rajesh Kumar
Gautam, Learned Counsel appears for the Indian Bank.

2. List this Appeal for consideration on 29.02.2024.

Meanwhile, CoC shall not be constituted till the next date.

[Justice Ashok Bhushan]
Chairperson

[Barun Mitra]
Member (Technical)

[Arun Baroka]
Member (Technical)
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